
Assadulla Khan -VS-State of Assam
Misc (Crl) Bail Case No 382 of 2022

(Present: N. Goswami, Addl. Sessions Judge (FfC), Sonitpur, Tezpur.)

ORDER
Lt-o8-2022

This is a petition filed u/s 439 of CrPC with prayer for an

order to release accused Hasmat Ali on bail, in connection with

Dhekiajuli PS Case No.615/2020 uls 376 of IPC.

The case diary was called for. But the IO has already

submitted charge sheet in this case.

I have heard the learned Counsel for the accused and also

the learned Addl PP for the State.

The facts of the case, in briefl, are that on 05-10-2020 an

FIR was lodged by one Jarena Khatun at the Dhekiajuli PS stating

therein that she had been working as a labour under the accused

Hasmat Ali, who works as a mason, for about one month. On 04-10-

2020, the accused asked the informant to come and take her wages

from him. When the informant came to meet the accused, he took

her to ftlip TE on the pretext of collecting money due from another

person and he committed rape upon her. Based on that FIR,

Dhekiajuli PS Case no. 6L512020 was registered uls 376 of IPC. The

accused was arrested on 28-07-2022 and since then he has been in

custody.

The record reveals that the incident occurred in the year

2O2O and the accused was arrested when the investigation was iii

the verge of completion. Now, the investigation has been completed

and charge sheet has been laid against the accused. Custodial

detention of the accused is not required. The accused needs to be

afforded an opportunity to prepare for his defence. As such, the

accused Hasmat Ali is allowed to go on bail of Rs. 30,000/- with one

surety of the like amount to the satisfaction of the learned Eleka



Magistrate. The bail is however subject to the conditions that :

1. The accused shall not hamper or tamper with the

witnesses in any manner.

2. The accused shall not leave the State without prior

permission of the Court.

Return the case diary to the GR Branch.

With this order, this Misc. (Crl.) case stands disposed of.

O-----rr[08(** r/-^
Addl. Sessions Judge (FfC),

Sonitpur, Tezpur


